THE GAUHATI HIGH COURT AT GUWAHATI

(THE HIGH COURT OF ASSAM: NAGALAND: MIZORAM AND ARUNACHAL PRADESH)

PENDENCY/ ARREARS IN THE SUB-ORDINATE COURTS OF ASSAM, NAGALAND, MIZORAM AND ARUNACHAL PRADESH,

AS ON 28T FEBRUARY, 2022

Institution during the

Disposal during the

Closing Balance at the

Disposal of cases
which are more than 5

Pendency of Cases
which are more than 5
years old at the end of

Name of Opening Balance Month Month end of the month
years old the month
the State.
Cvl Crl Total Cvl Crl Total Cvl Crl Total Cvl Crl Total Cvl Crl Total Cvl Crl Total
ASSAM 88118 333564 | 421682 5355 19216 24571 3355 9678 13033 90005 343215 | 433220 413 953 1366 14119 52845 66964
NAGALAND 1684 2911 4595 234 265 499 183 240 423 1731 2940 4671 14 19 33 425 852 1277
MIZORAM 2672 3780 6452 628 511 1139 640 478 1118 2660 3813 6473 06 - 06 281 257 538
Asgxll-)\g;:“ 2414 11857 14271 209 526 735 177 461 638 2446 11922 14368 12 61 73 485 4225 4710




